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1983, six camps have been organised as
mentioned below.

.

Place Date

(i) Village Barakh
District Udhampur 25-27 June, 1983

(i) Poonch 8-10 July, 1983.
(iii) Shadi Marg Distt.

Pulwama., 15-21 July, 19083,
(iv) Village Batpora Distt.

Baramulla. 19-22 August, 1983.

{v) Baramulla . 14-18- September,

: 1983.
(iv) Jammu .7-g  October, 1983.

(b) Government have written a pumber
of times to the State Goverament to take
necessary actiop to which response  is
awaited from the State Government.
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Setting up of tribunals im  Assam

1986. SHR1 ROBIN KAKATI. Wil
" the Minister of HOME AFFAIRS  be
* pleased to state:

(a) the totu} number of tribunals which
have been set up for detection of foreign
nationals in Assam so far; and

(b) the total number of detection
cases taken up so far by the tribunals
and by when the constitution of all, the
“1wenty tribunals would be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANYAN LASKAR): (a) and
(b) A Notification -establishing 20 Tribu-
nals has been issued by the State Govern-
ment of Assam_under the provisions of
the Illegal Migrants (Determination by
Tribunals) Ordinance, 1983. Few of this
Tribunals have started preliminary work.

Ruaids on kide outs of extremists in Punjab
and Mizoram

1987. SHRT ROBIN KAKATI : Wil
the Minister of HOME AFFAIRS be
pleased to state: -

(a) the total number of extremists
hideouts which were raided in  Punjab
and the Union Territory of Mizoram dur-
ing the monthg of August, September, and
October, 1983; and

(b) .the total number of extremists who
were killed wounded and arrested in these
operations and the details of various kinds
of weapons seized?

THE MINISTER OF STATE IN THE
MINISTRY O HOME AFFAIRS (SHRT
NIHAR RANJAN LASKAR): (a) and
(b) Information is being collected in res-
pect of Punjaby and will be laid on  the
table of the House,
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In Mizoram there were six incidents
during - August-—October, 1983 in  which
security forces engaged MNF  hostiles
killing 4, arresting 15 persons, 3 rifles,
1 grenade and 190 rounds of ammunition
were seized. *

Communal clashes in the couﬂtry '

1988. SHRI ROBIN KAKATI; Wil
the Minister of HOME AFFAIRS be
pleased to state: WORE

(a) the total number of communal
clashes which took place in the country
in the months of August, September, and
upto the end of October, 1983. |

(b) the total number of people killed
and seriously wounded in those clashes;

(c) the total numbe; of people killed
and wounded by police firings and lathi
charges which were resorted to quell those
clashes and total number of people arres-
ted; and . - E

(d) the total number of places where
milirary forces had to be called to control
the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR). (a) There
was a major communal riot in Hyderabad
(Andhra Pradesh). Oother notable inci-
dents took place in Fattenur (Jalgaon),
Karmala (Sholapur), Umerkhed (Yavat-
mal), Dhule (Dhule) in Maharashtra and
in Tanda (Faizabad). Bahraich city in
Uttar Pradesh, Sidhpur (Mehsana)  in
Gujarat and Hazaribagh in Bihar.

(b) to (d) Information is being col-
lected and will be laid en the Table of the
House.

Ancillary  industries

1989. SHRI JAGDISH PRASAD MA-
THUR: Will the Minister of INDUSTRY
be pleased 10 state:

(a) the number of ancillary industries
at each of the BHEL’s manufacturing
plants alongwith the mames of the indus-
try, name of the owners, location, pro-
ducts being manufactured and supplied to



